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O R D E R 

20.08.2019   The question of exclusion of any time, if so required, may be 

considered at the time of the final order as may be passed in the Company 

Appeal. 

 I.A. No. 2344 of 2019 stands disposed of. 

 Let the appeal be listed on 2nd September, 2019, as ordered earlier. 

 

[Justice S.J. Mukhopadhaya] 

Chairperson 
 

 
 

[ Justice A.I.S. Cheema ] 

Member (Judicial)       
 
 

 
         [ Kanthi Narahari ] 
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